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The Ratnagiri project of aluminium
plant hailed as a destiny project for
the economic uplift of backward
Konkan is stll not out of woods so
far as Government of India is con-
cerned, and has been hanging fire
for about 11 years now, This Rs.
80 crore project was finalised as early
as 1966 by the Planning Commission
which allocateq Rs, 135 crores for
iwo aluminium plants—one at Korba
in Madhya Pradesh and the other at
Ratnagiri in Maharashtra to be con-
structed by BALCQ and to be com-
pleted towards the eng of the Fifth
Plan. The Korba plant is now on
stream while the project report is
still gathering dust in BALCO office
in Delhi regarding the Ratnagiri plant.
And this is in spite of Rs. 1.37 crores
initially invested for the acquisition
of land and preparation of blue prints
made by the Central Government.
Over all these years, the infrastruc-
turc has been built up at a cost of
about Rs, 3 crores by the State Gov-
ernment and Ratnagiri has been dev-
eloped as an all-weather port 1o fac-
ilitate the import of machinery and
export of alumina to be produced.

In fact the State Government had
proposed (o havethe foundation stone
of the project laid on October 2, 1974.
The then Chief Minister of Maha-
rashira had approached Mrs. Gandhi
to lay the foundation stone, but she
could not come as she wag preoccupi-
ed and the foundation stone coulg not
be laid on that day,

The Government is reducing the
allocation on this project every year.
The report of the Steel Ministry
shows that no amount is being allo-
cated this year on this project, This
is prima facie proof of government’s
intention to abandon and shelve the
project The project ig likely to be
shelved immediately after this session
is over as no funds are made avail-
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able to the project , shattering all
the hopes of the people of Konkan
who were all the while thinking that
their dreams of commencement of
industrialisation of this area would
be fulfilled.

As the Demands of the Ministry
of Steel and Mines are not likely to
be debated, I request the hon. Minis-
ter of Steel and Mines to make a
statement on the project and say
that the project will not be shelved.

(iv) STEPS TO ERADICATE CHOLERA
FROM NAWADA DISTRICT OF BIHAR

HIT W ATFE HT QT g q1ieh T
® IFT TV &FT God § T o7 |

(v) REPORTED STRIKE BY TRANSIORT

CONTRACTORS AT DAL IRAJHAR DMINES

(MapHYA PRADESH) AFFECTING SUPPLY

OF RAW MATERIALS TO HBLILAT STEEL
PLANT

SHRI ARVIND NETAM (Kanker):
With your kind permission I am
raising an importan{ matter of public
importance under Rule 377 and I
would like to draw the attention of
the hon. Minister for Steel and Mines.

The transport contractors at Dalli-
rajhara mines in 'Madhya Pradesh
are on strike since 20ith Mayv, 1980
thereby seriously affecting the trans-
portation of raw material such as
iron ore meant for Bhilai steel plant.
The Bhilai steel plant generally keeps
stock of iron ore for 2 to 3 months
and if this strike continues further,
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it may ultimately affect the produc-
tion of steel in Bhilai steel plant as
the stock in the plant would dimi-
nish by then,

The strike by the transport con-
tractorg has already affected a num-
ber of workers who are engaged in
mines for digging iron ores. Besides
this prolonged strike may ultimately
result in a national loss and serious-
ly jeopardise the national economy to
a great extent,

The Steel Ministry should immedi-
ately intervene in the matter to Lring
an end to the strike by the transpor-
ters who are engaged in Dallirajhara
mines for transporting iron ore.
[~

(vi) REPORTED DAMAGE TO FOODGRAINS
DURING TRANSPORTATION DUE TO NEGLI-
GENCE OF Foop CORPORATION OF INDIA
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(vii) REPORTED STRIKES AND LOCKOUTS
IN SEVERAL INDUSTRIAL UNITS IN
BOMBAY

SHRI K. P. SINGH DEO (Dhen-
kanal): Sir, I may be permitted to
raise the following matter of urgent
public importance under Rule 377:

Seventy-nine industrial ynits in
Bombay, Thana-Belapur Industrial
Complex area, some of which were
engageq in producing consumer goods
components for electrical generation,
transmission angq distribution equip-
ments and certain vital components
for Defence purposes, have been on
strike and lockout since the last niane
months,

This has gffected 35,000 workers, 1n-
volving a loss of industrial production
to the tune of Rs. 1 1/2 crores a day
and Rs. 40 lakhs per day loss to the
Exchequer by way of Central Ex-
cise and other duties.

This has alsg aftected the Defence
preparedness of the country, the fun-
ctioning of the State Electricity
Boards and the Exports Promotion
and Import substitution effort.

Government in the Labour Minis-~
try must take initiative to resolve
this crisis since the Prime Minister
herself at the State Labour Ministers’
Conference helq at Delhi on July 18,
19, 20, 1980 has expressed grave con-
cern in the present economy and the
need tp raise production of goods
for consumer and defence require-
ments.

(viii) REPORTED DEATHS DUE TO DRINK-
ING OF SPURIOUS LIQUOR IN DELHI ON
19-7-1980



